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(b) the details of proposals to re-
novate the Kalaikunda Railway Sta-
tion for the proper cement unloading? 

THE MINISTER OF RAILWAYS 
(SHRI GEORGE FERNANDES) : 
(3) and (b) Sufficient infrastructural 
facilities are available at Kalaikunda 
Railway Station for unloading of Ce-
ment. A siding with a capJcity of 39 
Box wagOns with a 244 metres long 
platform is already available. How-
ever to provide better facilities, there 
is a proposal for extension of platform 
by 122 metres. ~ (' 
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C!osure 0: loco shed at Bina sta1ion 

4273. SBRI RAGHA VJI : Will 
the Minister of RAILWAYS be pleas-
ed to state: 

(a) whether workload in loco shed 
of Bina railway station of Madhya 
Pndesh is decreasing due to phasing 
out of steam locomotives; 

{b) if so, whether any scheme is 
being formulated for the alternative 
utilisation of all the apparatus, build-
ing and staff etc. of this loco shed 
so that mass exodus from Bina town 
could be checked; 

(c) if so, the detlils thereof; and 
(d) if not. the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI GEORGE FERNANDES): 
(a) Yes, Sir. 

(b) Yes, Sir. 
(c) A Carriage & Wagon Traini--5 

Centre is being set up at Bina which 
is likely to absorb some staff. How-
ever, with the progressive dieselisa-
tion / electrification of trunk routes and 
the introduction of "end to end" runn-
ing of freight trains, Bina is no 
longer a loco changing point and 
hence facilities required for locos or 
carriage & wagon maintenance cannot 
be developed here. No other railway 
project except the above traininJ! cen-
tre can be located at Bina. There-
fore. transfer of some machinery and 

plant and minimum inescapable num-
ber of staff to other stations cannot be 
ruled out in the overall interest. 

(d) Does not arise. 

[English] 
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Decontrol of Drugs.\ \ - _i 

4274. SMT. T. ldANEMMA: Will 
the Mmlster- of PETROLEUM & 
CHEMICALS be pleased to state: 

(a) whether the attention of Gov-
ernment has been drawn to the news 
item captioned, 'Total Decontrol of 
Drugs Ruled Out' appearing in the 
"Indian Express" of August 14. 1990. 

(b) if so, whether some of the 26 
drugs brought under the price control 
do not satisfy the criteria laid down 
by the Kelkar Committee; and 

(c) whether the Standing Committee 
on turnover had recommended the in-
clusion of these drugs under price 
control? 

THE MINISTER OF PETRO-
LEUM & CHEMICALS (SHRI M. S. 
GURUPADASWAMY): (a) Govern-
ment has seen the news item which 
appeared in the "Indian Express" on 
14-8·1990. 

(b) The inclusion of these 26 drugs 
has taken into account the turnover 
criteria laid down by the Kelkar Com-
mittee. 

(c) The Standing Committee is a 
standing advisory body and it will 
not be in public interest to give de-
tails of its deliberations made from 
time to time. ." ~ ... 
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Co;"pe'nsation --f~r acqoiJffion of land 
for Ganga GaDj BottIiDg PIaDt 

4275. SHRI KES}JRI LAL: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) the number of persons given 
job till date. whose land had been 
acquired for setting up of LPG bottl-
ing plant in Ganga Ganj (panki). 
Kanpur; and 




